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SHR] NIHAR RANJAN LASKAR:
Thig is really a very very valuable
suggestion. It is really a very good
suggestion that has been made by the
hon. Member.
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SHRI NITHAR RANJAN LASKAR:
As hag been earlier stated, it is a good
suggestion. We shall consider that.

SHRI NARAYAN CHOUBEY: First
when one hon. Member gsaid that the
doctors should go to the villages first,
the Minister said that it is a good
suggestion. When the secondg hon.
Membey said that they should first
get training in towng before being
sent to the villages, the Minister said
that is also a good suggestion. How
can both be wise, good, suggestions?
(Interruptions)

MR, SPEAKER: Shrimati Danda-
vate:
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SHR] B, SHANKARANAND:
Though the question put by the hon.
lady Member is not directly concern-
ed with the main question, I should
inform the House that I have already
written to all the Stateg that the
capitation feeg system should be
stopped. Now, regarding certain
collegeg charging the capitation fees,
it is not a secret thing. It has also
appeared in the press. They have
advertised it; it is not gecret at all.
That does not mean that we approve
of it. (Interruptions)

SOME HON. MEMBERS rose. ..

MR. SPEAKER: This has already
taken so much of time. Next Ques-
tion—580, Shri Krishan Dutt.
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH (SHRI
NIHAR RANJAN LASKAR): (ay
Yes, Sir. A fire had broken out in the
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Store Building of the Central Research
Institute, Kasauli op the 16th June,
1980,

(b) No vaccine/sera (drugs) were
destroyed in the fire. The loss of
other Store is being estimated.

(¢) The causes of the fire are being
investigated.

(d) There is no shortage of aati-
rabic vaccine needed for human use.
The fire has also not effected the
manufacture or supply of anti-rabies
vaccine,
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SHRI NIHAR RANJAN LASKAR:
Sir, in regard to the first part of the
question, I would like to say that an
inquiry committee consisting of Direc-
tor, CRI and Deputy Director (Ad-
ministration) is going into the matter.
The godown is both at the ground
floor and the first floor. The fire broke
out on the first floor. The report
about the total loss due to fire has not
-come.
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SHRI NIHAR RANJAN LASKAR:
The inquiry committee which has
been constituted is competent to look
into it. There is mo need for a CBI
inquiry.

DR. KARAN SINGH: Sir, in reply
to the question, the hon’ble Minister
has stated that as a result of this fire
anti-rabies vaccine has not been af-
fected. He has also said that there
is"no general shortage of anti-rabies
vaccine in the country. This infor-
mation is not generally correct. There
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is reason to believe that anti-rabies
vaccine is, in fact, in short supply in
many parts of the country and deaths
as a result of dog-bites are going up
steadily. Will the hon’ble Minister
tell the House what is, in fact, the
supply of anti-rabies vaccine teday in
India and whether this is upto the
requirements of this country or not?

THE MINISTER OF EDUCATION
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND):
The hon’ble Member should look tec
the main question. It is mainly about
the fire that broke out into the store
at Kassauli,

I hope the House will remember
that some time back I had answered
the question about dog bite deaths
and availability and supply of anti-
rabieg vaccine. If the hon’ble Mem-
ber wants more details let him give
a separate notice for it.
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PROF. NARAIN CHAND PARA-
SHAR: May I know what is the time-
limit for the'completion of this in-
quiry?

SHRI NIHAR RANJAN LASKAR:
There is no time-limit as such hut we
expect them to give the report as
early as possible,





